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HIGHICOURT FOR THE STATE OF TELANGANA

AT HYDERABAD
(Special Origtnal Jurisdiction)

THURSDAY, THE TWENTY FIFTH DAY OF JULY
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI! JUSTICE N.V.SHRAVAN KUMAR

\lllRlT PETITION (P.I.L). NO: 48 OF 2017

Sodi Jogiah, S/0.Gangaiah, aged 36 years, Occ : Coolie, R/o. Kranthinagar
Village, Regalia Grampanchayat, Kothagudem Mandal, Bhadradri
Kothagudem District (Erstwhile Khammam District)

Chodi Gangaiat’!,%Slo. Vungaiah, Occ: Coolie, Occ Coalie, R/o. Kranthinagar
Village, Regaiia Grampanchayat, Kothagudem Mandal, Bhadradri
Kothagudem District (Erstwhile Khammam District)

Sodi l.akka , §/o. Kosha, Occ: Coolieg Rfo. Kranthinagar Village, Regalia
Grampanchayat, 1 Kothagudem Mandaj, Bhadradri Kothagudem District
(Erstwhile Khan}mam District)

Vanjam Iduma { S/o. Kosha, Occ: Coolie,, R/o. Kranthinagar Viliage, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

Midiyam Mallaiah , S/f0.Kosha, Occ: Coolie, R/o. Kranthinagar Village, Regalia
Grampanchayat, : Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

Vanja Kesha , élo. Nanda, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
Grampanchayat, | Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khamimam District)

Chodi Iduma , S/o. Kosha, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District) ' '

Kunja Koshaiah', S/o. Nanda, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhite Khamimam District)

Midiyam Bheenl,laiah S/o. Malliah, Occ: Coolie,, R/o. Kranthinagar Village,
Regalia Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem
District (Erstwhile Khammam District)

10.Madakam , S/é. Kishan, Occ: Coolié,, R/o. Kranthinagar Village, Regalia

Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem DiStrict
(Erstwhile Khammam District) 4




' 911.Podiyam Rama'i Krishna , S/o. Vungaiah, Occ Coolie. F/o. Kranthinagat

Village, Regalia Gratnpanchayat, Kothagudem Maida, Bhadradr
Kothagudem Dis rict (Erstwhile Khammam District)

12 Sodi Ramaiah S/o. Kasha, Occ: Coolie,, R/o. Kranthinaga- Village, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri <otiagudem  District.
i (Erstwhile Khaminam District)

13.Karam Bheer'raiah Occ:  Coolie,, Rfo. Kranthipilage, Regalia
Grampanchayat, - Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khamt nam District)

' 14.Karam S/o. Briladraiah, Occ: Coolie,, R/o. Kranthinagar Vi iage, Regalla
Grampanchayat, - Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

15.Chodi Masaiai S/o. Pandaiah, Occ: Coolie,, Rfo. Kranthinagar Village,
Regalia Gramganchayat, Kothagudem Mandal, Bt adradri Kothagudem
District (Erstwhil: Khammam District)

t16. Makadam Jogaﬁah . S/o. \duma, Occ: Coolie,, Rio. Kranthinagar Village,
Regalia Gramganchayat, Kothagudem Mandal, Bhadradri Kothagudem
District (Erstwhitz Khammam District)

' 17.Kattami Munnal, S/o. Koshaiah, Occ: Coolie,, Occ Coolie, R/c. Kranthinagar
Village, Regaia Grampanchayat, Kothagudem  Mandal, Bhadradri

1 Kothagudem Disitrict (Erstwhile Khammam District)

f18.Vanjam Aduma', Sfo. Joga, Occ: Coolie,, R/0. Kranthinagar village, Regalia
g Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem District
| (Erstwhile Kharr mam District)

i 19.Sodi Vungaiah © S/o. lduma, Occ: Coolie,, Rlo. Kranthinagar \'illage, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri Kothacudetn District
(Erstwhile Khammam District) i

i20.Vanjam Ganga'S/o. Pojja, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
i Grampanchayal, Kothagudem Mandal, Bhadradri Kothacudem District
(Erstwhile Khanimam District)

1 21.Madavi Muda , [S/o. Nanda, Occ: Coolie,, R/o. Kranth nagar Village, Regalia
‘ Grampanchaya| Kothagudem Mandal, Bhadradri Ko hagudem District
(Erstwhile Khanimam District)

1 22.Midiyam Malliall _ Sfo. Kamaiah, Occ: Coolie,, Qcc Ccalie R/, Kranthinagar
- Village, Regelia Grampanchayat, Kothagudem  Mandal, Bhadradri
Kothagudem District (Erstwhile Khammam District)

23.Sodi Gangaial‘%, S/o. Koshaiah, Occ: Coolie,, R/o. Kranttinagar Village,
Regalia Gramoanchayat, Kothagudem Manda!, Bhadadr Kothagudem
District (Erstwh le Khammam District)

24 Karam Deva , $/o.Bhadraiah, Occ: Coolie,, R/o. Kranthinagar /ilage, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri Kcthagudem District
(Erstwhite Kharimam District)

I
|
i

§25,Madakam Jog;ﬁah _ S/o. Bheema, Occ: Coolie,, R/o. Kranthinagar Village,

Regalia Grampanchayat, Kothagudem Mandai, Bhadradii Kothagudem
District (Erstwh le Khammam District)

- | 126.Madavi Muda, iS/o. Nanda, Occ: Coolie,, Rfo. Kranthinagar Village, Regalia

Grampanchayet, Kothagudem Mandal, Bhadradri Kcthajudem District
(Erstwhile Kharnmam District)



| i

: i

!2?.Vanja_m Jogaiah , S/o. Bheema, Occ: Coolie,, R/o. Kranthinagar Village,

- Regalia Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem
District (Erstwhile Khammam District)

128.Karam Ura, S/o. Bhadraiah, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

| i 29. Padiyam Vungéiah, S/o Mangaiah, Occ: Coolie,, , R/o. Kranthinagar Village,

Regalia Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem
District (Erstwhile Khammam District)

‘ i

i 30. Musaki Muya, Qfo. Vungalah, Occ: Coolie, R/o. Kranthinagar Village, Regalia
i Grampanchayat, - Kothagudem Mandal, Bhadradri Kothagudem District
| (Erstwhile Khamimam District) '

1 31.Chodi Lakshanlaiah, Sfo. Iduma, Occ:Coolie,, R/o. Kranthinagar Village,
J Regalia Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem
i District (Erstwhile Khammam District) :

%32.Vanjam Aduma} S/o. Kesha, Occ: Coolie,, R/o. Kranthinagar Village, Regalia
* Grampanchaya ,+ Kothagudem Mandal, Bhadradri Kothagudem District
(Erstwhile Khammam District)

i 33.Madakam Raméash, S/o. Koshaiah, Occ: Coolie,, R/o. Kranthinagar Village,
! Regalia Grampanchayat, Kothagudem Mandal, Bhadradri Kothagudem
District (Erstwhile Khammam District)

..... PETITIONERS

' 1. The State of Teliangana, rep by its Principal Secretary, Tribal Welfare

Department Secretariat, Hyderabad. ;

2. The District Collgctor, Head Quarter at Kothagudem, Bhadradri Kothagudem
. District (Erstwhile Khammam District)

; 3. The Project Ofﬁi:er, Integrated Tribal Development Agency, (ITDA),
f Bhadrachalm, Bhadradri Kothagudem District (Erstwhile Khammam District)

14. The Assistant Engineer of Telangana State Northern Power, Distribution
+ Company Limitdd (TSNDCL), Kothagudem, Bhadradri Kothagudem District
. {Erstwhile Khamimam District)

5. The Revenue Divisional Officer, Kothagudem, Bhadradri, Kothagudem District

(Erstwhite Khammam District)
) i

6. The Tahsildar, Kothagudem, Kothagudem Mandal, Bhadradri, Kothagudem
District (Erstwhile Khammam District) '

7. The Divisional éngineer, RWS, Kothagudem, Kothagudem Mandal,,
Bhadradri Kothagudem District (Erstwhile Khammam District)

..... RESPONDENTS

Petition Under Article 226 of the Constitution of India praying that in the

. circumstances stated| in the affidavit fited therewith, the High Court may be

| pleased to issue a writ order or direction particularly one in the nature of writ of

' mandamus declaringithe action of the Respondents in not providing minimum




d

heeds viz. drinking witer, electricity, hospital, education ard rcads to the people
of Kranthinagar Vilage, Regalia Grampanchayat, Kothaguiem Mandal,
éhadradri Kothagudem District (Erstwhile Kharrimam Dictrict) though the 3rd
Respondent address:d a letter dated 09-11-2015 to the 6th Fespondent to
f)rovide Electrical Lin2-as they are belonging to scheduled trine and live in the
forest area is illegal,-and void and opposed to Articles, 1:4,19.21, 39 and 41 of
fhe Constitution of lrdia and consequently direct the Respoidents to provide
rininimum needs viz. drinking water, electricity, hospital, educztior and roads to
fhe people of Kranthinagar Village, Regalia Grampanchayat, Kothagudem
Mandal, Bhadradri Kothagudem District (Erstwhile Khammam Cistr ct)

1.A.NO:1 OF 2017(WP(PIL)MP. NO: 96 OF 2017)

| Petition UnderiSection 151 CPC praying that in the circumstances stated
m the affidavit filed ir support of the petmon the High Ccurt may be pleased to
dtrect the Responden's to provide minimum needs viz. drinking water, electricity,
hosp|tai, education and roads to the people of Kranthinagar Village, Regalla
(erampanchayat, Kotragudem Mandal, Bhadradn Kothagucem District (Erstwhile

Ié(hamrnam District) pe:nding disposal of the wrii petition.

f ¥
‘ édunsel for the Petitioners : SRI PULLA RAQ YELLANKI

Counsel for the Respondent Nos.1, 2, 5 & 6 : SRI MURALIDHAR REDDY
KATRAM, .
AGP FOR REVEMUE -

i Counsel for the Respondent No.3 ; GP FOR IRRI AND CONMM AREA DEV

Cdunsei for the Respondent No.4 : SRI R.VINOD REDDY

i '
Counsel for the Respondent No.7 : Ms. SHAZIA PARVEEN, GF FCR

¢ PANCHAYAT RAJ & RURAL DEVELOPMENT (TG)

: The Court made the fallowing ORDER



THE HON’BLE THE CHIEF JUSTICE ALOK ARADHE
AND 7
THE HON’BLE SRI JUSTICE N.V.SHRAVAN KUMAR

WRIT PETITION (PIL) No.48 of 2017

ORDER: (Per the Hon'ble the Chief Justice Alok Aradhe)

Mr. Pﬁlla Rao Yellanki, learned counsel for the

petitioners.

Mr. Muralidhar Reddy Katram, learned Government

Pleader for Revenue for the respondents No.2, 5 and 6.
4

Ms. Shazia Parveen, learnedfGovernment Pleader for
Panchayat Raj and Rural Development Department for the

respondent No.7.

2. In this writ petition filed as a public interest
litigation, the petitioners, inter alia, seek a direction to the
respondents to provide minimum needs i.e., drinking
water, electricity, hospital, education and roads to the

residents of Kranthinagar Village, Regalla Gram Panchayat,




Kothaguder: Mandal, Bhadradri Kothaguden District

(erstwhile Khammam District).

3. Learncd counsel for the petitioners, after going
through the averments made in the counter afideavit filed
on behalf of the District Collector, Bhadradr. Kcthagudem,
submits th:t as per the averments made in tae c.ounter
affidavit, thz basic amenities have been provilec to the

residents of Kranthinagar Village.

4. After perusal of the averments made in the zounter
affidavit filed on behalf of the Diéstrict Collec:or, Bt adradri
Kothaguderr, and in the facts and circumstances. of the
case, at present, no further orders are requred to be

passed in th s writ petition.

5. The writ petition is accordingly disposed of vith the
liberty to th: petitioners to take recourse to su:h remedy
as may be available to them in law, if the grevenc:: of the

residents of {ranthinagar Village still survives.
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Miscellaneous applications pending, if any, shall

stand closed. However, there shall be no order as to costs.

SD/-V.KAVITHA
ASSISTANT REGISTRAR
HHTRUE COPY//

CTION OFFICER

. The Principal Secretary, Tribal Welfare Department Secretariat, State of

Telangana at Hyderabad.

The District Collector, Head Quarter at Kothagudem,, Bhadradri Kothagudem
District (Erstwhife Khammam District)

The Project Officer, Intigrated Tribal Development Agency, (ITDA),
Bhadrachaim, Bhadradri Kothagudem District (Erstwhile Khammam District)
The Assistant Ehgineer of Telangana Northern Power, Distribution Company
Limited (TSNDGCL), Kothagudem, Bhadradri Kothagudem District (Erstwhile
Khammam District)

The Revenue Divisional Officer, Kothagudem, Bhadradri, Kothagudem District
(Erstwhile Khanimam District)

The Tahsildar, Kothagudem, Kothagudem Mandal, Bhadradri, Kothagudem
District (Erstwhile Khammam District)

The Divisional Bngineer, RWS, Kothagudem, Kothagudem Mandal,,
Bhadradri Kothdgudem District (Erstwhilg Khammam District)

Two CCs to GP'FOR REVENUE, High (?ourt for the State of Telangana at
Hyderabad. [OUT] )

Two CCs to GP,'FOR PANCHAYAT RAJ & RURAL DEV, High Court for the
State of Telangana at Hyderabad. [OUT]

i 10. Two CCs to GPIFOR IRRI AND COMM AREA DEV, High Court for the State

of Telangana at|Hyderabad. [OUT]

' 11.0ne CC to Sri Pulla Rao Yellanki, Advocate [OPUC]
. 12.0ne CC to Sri R.Vinod Reddy, Advocate [OCPUC]
i 13.Two CD Copies




' HIGH COURT

| DATED:25/07/2024

| ORDER
| WP(PIL).No.4¢

' DISPOSING OF THE W.P(PIL)
WITHOUT COSTS.



